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wou Jd be t ken u f ter the b  n i Ii f t'!d 
in October, l 84. 

Plan f 01 ~  Ho e  o th 
Vacnnt Plot 

10079. HRI RAM VILAS PASWAN : 
Will the Mini ter f WORKS AND 
HOUSfNG be pie d to tat : 

{a) wh lh r it i · fact that the pl n 
for buHding house on th vacant plot 
declared 'residential in regulari ed colo-
nies in the Capital arc not yet passed by 

the authoritie cone med like DDA. 
NDMC etc.· 

(b) if ·o, the r  a ons therefor and 
the likely time by which Government 
propo c to a)Jprov such plan in the 

regularised colonic p rticularly Navrang 
c0Jony1 in the We tern Zoo•; and 

(c) if not, the rea. ons therefor ? 

THE DEPUTY Ml N lSTER I THE 
D PARTMENT 0 ~  I THE 
MINISTRY 0 WOKS AND HOUSING 
AND IN THE DEPARTMENT OF 
PARLIAME TARY AFFAIR ( HRl 
MALLIKARJUN) (a) to (c) The build-
ing activity i allowed by the MCD on 

paym nt of devclopm nt barge in the 
J 03 coJonies which wer regularised by 
its Standing ommittee during the year 
1960-62 in luding the plots adjusted 
therein a p r the revi cd r gularisation 
plan of th e colonie approved ubse-
qu ntly, The building plans of vac nt 
built up plot ia the other r cently r gu-
lari ed uoauthori d colonie including 
Navrang colon_y situat d in Tri N gar 

Gr up of colonies ar not beiug anc-
tioo d by th DDA and MCD at pre nt 

pending ttlem nt of j u  s like inst 1-
ment and mode of recovery of develop-

ment charges from the beneficiarie and 
the policy for approval of building plaas 
in th coloni . 

Future Trad' in Cotton 

' 10080. H  I D.S.A. srv APRA-
KASAM : Will the Mini ter of FOOD 
AN IVI SUPP I S b pl d to 
ate : 

(a) wh th r it is a r ct that future 
trading in c tton h been topped; 

(b) if so, the r ason for uch t p· 
page· and 

(c) whether Government propo e to 

revive the sy tern ? 

THE DEPUTY MI I TER IN THE 
DEPARTME T 0 ELE TRONICS 
AND IN THE MINISTRY OF FOOD 
AND CIVIL SUPPL1ES (DR. M.S. 
SA JEEVJ RAO) : (a) Ye Sir. 

(b) Th futur tr ding ia otton wa 

su pended be ausc of tight upply po i-
tion of cotton and ri ing lr\;nd in it 

price . 

(c) At pr ent th re no u  h propo. 
al under lh onsideration of the 

Government. 
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